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Evaluation of research institutes

3315. SHRI TALARI MANOHAR: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether ICAR and other such
Institutes are to be evaluated every five years
and if so, the names of Institutes which have
not been evaluated within one year after the
five year period was over and 'reasons
therefor;

(b) whether recommendations of the
Evaluation Committee were fully
implemented within one year of receipt of its
reports and if not names of Institutes where
these could not be implemented alongwith
reasons therefor;
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(c) whether recommendations in some
cases are pending for over live years and if so,
details thereof; and

(d) whether evaluation reports have been
made public and if so, the number of copies
sold/distributed so far?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL
TURE AND COOPERATION IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA): (a) to (c)
The Information is being collected and will be
placed on the Table of the Sabha.

(d) No, Sir, The reports of the Evaluation
Team are used only for official purpose.

Merger of NDDB with IDC

3316. SHRI TALARI MANOHAR:
SHRI RAM AWADESH SINGH:

Will the Minister of AGRICUL TURE be
pleased to state.

(a) whether Government have taken any
decision in respect of enacting a legislation to
set up a statutory corporation to take over the
functions of the NDDB and into IDC as
recommended by Committee on Public
Undertaking in 1970 and again in 1986 and
later by the high powered L. K. Jha
Committee;

(b) whether it is a fact that the IDC-
NDDB Chairman is involved in hurried
winding up of IDC by transfer of IDC staff to
remote places un-authorisedly; and

(c) whether it is also a fact that
Government nominees on IDC-NDDB
Board have been drastically reduced to help
the one-man control on NDDB-IDC Board by
the non-official lifelong Chairman?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZER IN THE
MINISTRY OF AGRICULTURE (SHRI R.
PRABHU): (a) The question relating to
merger of
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Indian Dairy Corporation and National
Dairy Development Board is under
consideration.

(b) No, Sir.

(c) At present there are two no
minees of the Gove-nment of India on the
Boards of Directors of Indian Dairy
Corporation/National Dairy Development
Board.
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